
{YNATIONAL COMP LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

CORAM

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

T.c.P No. 77 8 / (MAH\ / 20 t7

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SIGNATURE

SHRI V. NALLASENAPATFIY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAw TRIBUNAL oN 07.11.2017

NAME OF THE PARTIES: Astra Veotures P!t. Ltd
V/s.

Mahavir Raod & Infrastructue P!'t. Ltd.

S. No NAME DESTG NATION

ORDER

TCP No. 778lI&BP/NCLT/MB/MAH/2017

At request of the party, list this matter on2t.11,.2D77.

sd/- sd/-

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Membcr (Judicial)

Present:


